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(d) if 0, the details of the steps taken; 
and 

(e) if Dot, the reasons thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI K.P. 
SINGH DEO) : (a) The hunger strike was 
withdrawn with effect from 29-11-198 3 

(b) to (e) Do not arise, 10 view of 
part (a) above. 

etting up a Branch of Maxim's in India 

4162. SHRI DIGAMBER SlNGH: 
Will the Minister of COMMERCE be pleased 
to state 

(a) whether it is a fact that Mr. Pierre 
Cardin tbe French designer, as a precondi-
tion to his setting up a branch of Maxim's 
in India wants Government to allow the 
import of beef; 

(b) whether he wants to set up a silk 
processing industry in India and export this 
.material to all the countries under Cardin's 
own label and open branches of Maxim's in 
India; and 

(c) if so, Government's reaction 
thereto ? 

THE DEPUTY MINISTER lN THE 
MINISTRY OF COMMERCE (SHRI P. A. 
SANGMA) : (a) to (c) The information is 
being collected . 
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E travagance in Tea Boord 

4165. SHRI GHU RAN AZAM : Will 
the Minister of COMMERCE be plea ed 
to state: 

(a) whether Goverment's attention has 
been drawn to the new -item under the . 
caption "Tea Board to meet in Delhi on 
Sept. ·28" appeared in the Busine s Stan .. 
dard, Calcutta of 14 S~ptember, 1983 ; 




